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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

OA NO 348 of 2024
BETWEEN

Suo Motu Bengaluru Stadium to get
treated water supply for IPL
Matches amid Crises APPLICANT

VS

Karnataka State Pollution
Control Board and Others. RESPONDENT

REPORT FILED ON BEHALF OF RESPONDENT NO 2 AS PER
ORDERS DATED 01/04/2024
1. With reference to the above subject, a suo moto case has been
registered by Hon'ble NGT based on news item titled "Bengaluru
Stadium to get treated water supply for the IPL matches amid
crisis appearing in India Today dated 21/03/2024 vide OA
No.348/2024, Principal Bench, New Delhi. In the hearing dated
01/04/2024, it is directed to report disclosing complete details of
quantity and source of water being used in the concerned

stadium and also the quality of treated water supplied.

2. As per the directions of Hon'ble National Green Tribunal, the M
Chinnaswamy Cricket Stadium has been inspected by the Chief
Engineer (WWM) and Executive Engineer (WWM-STP)
Challaghatta Valley on 17-04-2024 along with the officer bearers
of the stadium. Photographs showing the inspection is herewith
produced and marked as ANNEXTURE Al.

% =

,-fih’-m;__ ""‘iﬁnspection observations are as follows:

Pl ,-'\\ g
| O ¥ =) Chief Engineer (WWM)-East
PARE. / ?‘ ' Bwssa, m elofd

. \E&* y, K.G. Road, Bengahsru - $60 009
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2.1 Respondent No 2 has been provided Cauvery Water
Connection vide RR No. C-229001 and the stadium is drawing
monthly average of 2212 KL of fresh water for residential
rooms, kitchen, party halls and restaurants having guest
around 500 members per day Copy of the monthly water usage
extract for the year Jan 2023 to April 2024 showing the usage
of water is herewith produced and marked as ANNEXTURE AZ2.

2.2 The stadium has also been using 4 ground water borewells
and it is also noted that these borewells do not have any water
flow meters for calculating the usage of water.Photographs
showing 4 borewells is herewith produced and marked as
ANNEXTURE A3. The details of all the 4 ground water

borewells are listed below; -

BOREWELL LOCATION CAPICITY DEPTH IN
FEET
BOREWELL NO 1 Near Tower No 4 05 HP 400 ft
BOREWELL NO 2 Near Gate No 7 7.5 HP 400 ft
BOREWELL NO 3 Near Gate No 8 10 HP 400 ft
BOREWELL NO 4 Near Gate No 5 02 HP 400 ft

2.3 As per our inspection the stadium has their own 200 KLD (Kilo
Litter per Day) Sewage Treatment Plant and the same is
inspected and found to be working. The Respondent No 2 is
supplying Sewage at the Rate of Rs 6/- per kilo from the year
2017 and the said treated water is used for Gardening and for
other non-portable purpose. At present the sewage generation
has been decreased as there is no sewage flow. It would be

- pertinent to know that the stadium has not been able to obtain
¢ \\ the required quantum of municipal sewage from this

>\ X* Respondent to fully utilize the 200KLD. The Treated water is

‘,-‘; 3} r S

A% Ch"reﬂr/_

- i// § lgw‘mmage 20f4
' ILG. Road, Bangatury - 560 009
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2.4 used for Gardening Photographs showing Sewage Treatment
Plant is herewith produced and marked as ANNEXTURE A4.

2.5 Further as per the request letter dated 14/03/2024, the
approval was granted to supply the tertiary treated water for
non- potable purpose and as such 64000 litters per day has
been supplied to the stadium. Copy of the request letter dated
14/03/2024 is herewith produced and marked as
ANNEXTURE A5 and copy of the test reports issued by the
Karnataka State Pollution control board for the month starting

from January 2024 to March 2024 is herewith produced and
marked as ANNEXTURE A6.

3. The total usage water consumption by the stadium is herein as
below:
= Fresh water-80000 Litters per day
= Treated water 64000 Litters per day
* Purchased/RWH water 50000 Litters per day

4. The stadium acquired 16,300 Sqgmtrs, is being used, Cauvery,
Water, Bore Well water, Stadium's own STP water, treated water
purchased from BWSSB, Rain Water stored form RWH pits and
Sub Air method of RWH for recharge of Ground Water. Due to
summer crisis occurred in Bengaluru, the fresh water supply has
been permitted, subsequently treated water is being supplied on

request of KSCA's letter cited as ANNEXTURE AS.

D

DATE - 29/05/2024 PONDENT N

_ BENAGLURU Chiet Engineer (WwM)-East
e 3 ‘*\ ¥.G. Road, Bengalury 560 00
I \\ /fh\.
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VERIFICATION

I, B.C Gangadhara S/o Channegowda Aged about 55 Years
residing at Bengaluru working as Chief Engineer (WWM-East) in
the Respondent no 2, do hereby declare that the contents made in
the above paragraphs No 01 to 04 are true and correct to the best
of my knowledge and based on the records available with the

Respondent no 2 and I believe the same to be true and correct.

Hence verified on this the 29th day of April 2024.

=

'ONDENT NO 2
Cm M)-Eas.

BWSSB, Cauvery Bhaven,
K.G. Road, Bengalutu - 580 00%

SWORN TO BEFORE ME
ALk

B. CHITRA B.A
. ALLLL.S..
ADVOCATE & NG 4 RY PU‘BLfg
GOVT. OF INDIA
! “arap. p:gl;é ;ystL Floor, 3rd Cress
_ y Layout, Bannswad
30 APR 204 BANGALORE - 38 02 o

...................
.........................
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"No.KSCA/Civﬂ/Engg

To :

The E Executxve Engmeer
- STP Maintenance

.~ Shimsha Bhavan
“Jayanagar, 9th Block -
e Banvajore '

¥ v & 3 )
g ;1 - . .
B Y i :” -

LETTE K

¥ =
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pald by KSCA. N vgps k

b o V%‘“ B
e Kmd conSIderauon i8 f‘éqﬁuesté‘cl. .

Thankmg you

Rt :
‘gs M S

ot ,'W1th Best Wishes & Kmd regards, i'“ ity
#~" ~Thanking You, - W
For The Karnataka State Crlcket Assomatlon

;fx

,lenciu' Ghos ), T T(Rctd J i
Cluef Executwe Gfﬁcer

Syt

’} ast (Addip 5h Fiom CS.L very

above, we are-runping 4-200 KLD capagily.
2 BWSSB sewag e"lme ﬁ*gm Queen s Rg, v

Snb 3 ; Req uiréméﬁt’of STP treate& Waf:w far M, Chim‘i*d’sw‘g,mv Sta&ium
p w,

It 1s requested *'m:%i‘—blﬁgéﬁth@ Wgﬁer;thﬁ:, hiyourn tanker. ¥

- Executi er
(WWM STP) ¥ailey,
BWSSB Shimsha Bhavan 46th Cross,
-Ath Block. Jayananar Bangalore-56008
%}1;:1\;:-::_3, KG Roud ,Bangalors _‘
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et bk Bl e de T g ,’im . z‘*f Botineli. CHRT, DA
No. BWESH/E R (WW MASTPHOV/PRBY/ f’f AN NPAIRRE 24 Date: 5032024
N ¥

v To,
The Karnataka State Crichet Association,
M. Chirmaswamy Stadium,
Cubbon Road, Bangalore-560001
Sub:- Supply of Tertiary treated water for Non-potable purpose to the premises of The
Karnataka Stale Cricket /\SSOLMUOH M. Chinnaswamy Stddium Cubbon Road,
Bangdlme 560001. ' :

“Ref:- Your Letter dated 14.03.2024 via e-mail
*okok ko

sy

ncatcd waler will be Supplmd at the rate of Rs.15/KL from the treatment plant site.”

“with lransportauon chdrgcs 1 he amount wxll be dcducted from the dcposxted amount

b Your mquul W lll bc aomldumd sub Jccud to the followmu terms and ccndxtmns* -

' the sample to confirm the suitability of treated water for the purpose to which it 1s taken.

receipt the same.

- other causes due to the usage, consumption, transportation etc.

i ol 35 it e - e

- favour of Chairman, BWSSB pdyable at Bdngalorc

7+l receipl for the same. .
6. Copy of the rCL01p1 shall 't 7C produccd in the oihc,c oI Awstant I,xecutwe lngmeer

~(WWM- STP) CVL,

_foxm of DD drawn in favour of (,halrmdn BWSSB in lhe above oﬂ' ces wnerc the treated
e waler 18 drawn | ) .

_‘ i vdlvmon ofﬁccs and mvonlhxy blils will, bc raised. The bills shall bc pdld thhm 15 days
- _from the date of bill,

..~ the same will be forfeited.
. 10/l treated water is nm drawn consucuhvcly f ‘
v Torfeited.

wrec months 1hcn dlso lhc advancc w111 b

] 1. If once the adVam@“:s forfeited ncél)R:QCJﬁ[ '}'j‘i 24 piven for lhc same company or
.. o developer or firm. N sTP) Bilbtia Vplley. o
gn T R (SSB Shimsha Bhavan. 46th Cross,,z v»

gth Block Jayanaga

S With reference to the abovu dpplOle is h(,rcby accorded for the suppl} of T crtlaly treated
ﬁ;‘.{watcr ol 48 KL per day from Cubbon park/Lalbagh TTP for non-potable purpose lo The Karnataka g
"Statc Cr 1cke1 As‘;ocmnon M. (,hmnaswamy Stadium, (Consumer) as per your. requcst The tertlary”' -

. ~The treated water shall be used only for non-potable purposcs and every plccauuon shaﬂ be s

' ,:_’__j';_lakcn 10 see that this tertiary treated watér is npt used for any pofable purposes.. Based on'your
“requirement 48 KL | per. day will be supplied. Hence, you are informed to deposit of Rs.1, 00,000/~

"‘}’(Rupcus Onc Lakh only) and the monthly bills will be raised based on supplied treated water along'

1 I.hc buycr shal] collcct 1hc sample of treated waler from the trcatmem plaﬁt site and fest ’
= 2”[]1(. buycr shall submit the copy of the test r(,ports wnhm seven dayq from the date of :bﬁ ‘
3 -Board shall not be held responsible for any defects, ddmages 111 hcalth caused and dny

E 4 The buyer shall remit the advance indicated in the letter in the form of DD drawn‘ in-

5 The buyer shall submxt the DD in lhc office of the cong;,rncd Dmsxonal ofﬁce and obtam

- 7. The treated water will be supplied aﬁcr remitting the monthly mxmmum chargcs in the =5

9, 1f lrcatcd water is nol drawn within three months from the date of rcmlliance of advanc,e, e
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Karnataka State Pollution Control Board
ENVIRONMENTAL OFFICER, BANGALORE ('IVI’\;il*)AST 70NV
“Nisarga Bhavana®, 3 Floor, Thimmaiah Road, 77 D Crass,

Opp Pushpanjali Theatre, Rangalore. 3600110
Phone Number: 23224830

Ne, PCB BUE 40 UL RRRRES WS
»‘J'f
Jo. o aeinec: ” The Executive Engineer, BB‘S PATC H Eﬁ
The Executne bnginedt S i :
ST ; ‘ - M's. 4 MLD Green Plant,
: LR I i . e
k"‘é‘%&.ﬁivﬁ‘zhmm Vailey. 467 Cross. : Cubbon Park. Bengaluru-560001

Shimsha Bhavan,

Gb Pavment of analysis charges of samples collected for analysis on 02.11.2023- Reg.
DR 1.Govt Order No. 960 dated: 26.06.2002
| > Board Office Memorandum No. 2717 dated: 23.08.2002 ] B
© This office analvsis demand invoice No, 106, 111120123, 136,143 144 143, 162,064,
171.180.185.191.197 208, 227, 114, 28, 35, 50, 62, 78, 113 & 135 dt. 12.01.2022, 01.02.202_.
J2.03.2022 06.042022, 17.052022, 13.06.2022, 02.08.2022.05.12.2022,06.01.2023.
13012023, 07.03.2023, 24.04.2023, 19.05.2023, 21.06.2023. 11.07.2023, 02.08.2023
12.09.2023, 13.10.2023, 29.11.2023 &27.12.2025
3. Inspection of your unit by Officer of this Office on 01 12.2023

Rk
With reference to the above subject, it is to be informed that, your unit was inspected vide ref (4) to verify th
compliance to the Consent Condition issued under the Provisions of the Water Act. During the time of
inspection samples of Treated Sewage /trade/combined effluent/s were collected for analvsis at Board's

L Labormiory.

r?xs per e analysis report. the weated domestic/ Trade/combined effluent is conforming to the standards
- stpuluted oy the Board. However you are informed to take all necessary steps to operate the treatment plant
1‘ scientfically so that the parameters meet the stipulated standards at all point of time.
i
|
I

P'un?m;r. you have been called upon to pay the arrears analysis fees of Rs.1,87,052/- vide this office letter
(m\'mce.) cited under ref (3), but till today you have not paid the same. Also the analysis charges of
aforesaid sample of Rs. 6850 + 1234 (SGST - 9% + CGST - 9%) = Rs.8,084/- is required to pay.

In view of the'abuve, you are required to pay total analysis fee of Rs.1,95,136/- (including arrears &
L\:xrrmt analysis charges, "‘Ihe analysis report will be made available to you after receipt of analysis charges.
1 ou can contact the undersigned or officials of this office for any clarification in this revard during the office
wours, i )

Nf)tc : IhL water AN:&XLYSlS_‘P‘EE}S AMOUNT shall be transferred through NEFT/RTGS to the Account
of I-“,‘nnr(fz}mental Officer, KSPCB, BANGALORE, ACCOUNT NO. SI0101003187348, UNION BANK.
BAS.AVESHWARNA(:AR BRANCH, BANGALORE - 560010, IFSC CODE - UBIN0900042. Copy of
remittance to be submitted {o this office without fail. .

Execut
(WWM-sT %Qﬁd ,
F\WSSR ghj ” natta alley Envir %Y’?'"‘F.[()ﬂ"““ e
. himsha Bhavan 46 ' Environnignal € }L.-.l( oy
L ®0ck Jayan - 46th Crogg, Bangalore City East
aQar BangafOre_SG()Uaz i
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KARNATAKA STATE POLLUTION CONTROL BOARD L g 1 SR
i SN TAL L RATC KSP OB asarga Biavana
CENTRAL ENV IRONMENTAL LABORATORY TUY Crone, tnmr:;‘u,:h Read
MoEF RECOGNISED ENVIRONMENTAL LABORATORY Shivanagar. Beagatury $40607

ISOAEC 17025:2017 aceredited Testing Lahoratary by NABL vitle Certificate Number [(-S487
‘ 1SO 9001:2015 and IS0 4508 1: 2018 CERTIFIED LABORA'TORY

ANALYSIS REPORT (ACCREDITED PARAMETERS,

! Date: 01.()2.2!_();i I
. - I _ .
F BWSSB STP (4.0 MLD Capacity). |1 oo
ME OF THE STP: Cubbon Park, Bengaluru.
| 1 — e ———
L 13 MM Ameenulla Baig, EO(/C) |DATE OF COMMENCEMENT OF
MPLE COLLECTEDBY |06 50 iy East TEST : 02.01.2024 t
—— DATE OF COMPLETION OF TEST -
\TEOF COLLECTION: (02012024 06012004 )
TNO: WW-2418
\TE OF RECEIPT : 02.01.2024 SAMPLE REPOR ) |
' TICULARS: Treated sewage sample SAMPLE NO : WW-2418
Parameters Unit | Standard ‘I Result Test Method
oH : l 6.5 - 90 ll 75 1S 3025 (Part 11): 2022
_ |Biochemical Oxygen Demand 1 g/l | Not more 30 IS 3025 (Part 44): 2019
@27°C for 3 days | thani0 | )
' Not more }
3 |Chemical Oxygen Demand | mg/L | mm: ; 6‘ 24 153025 (Part 58) 22017 |
1 | Notmore o ‘
*:4 Toul Suspended Solids | mglL. | tﬁa: 20‘ 40 [IS 3025 (Part 17): 2012 B ‘ﬂ
Not more |
5 |Ammonical NitrogenasN | my/L \ Gt |01 [153025(Pan 34): 2019 |
Il TNt ]
Total Nitogen mg/L \ tenlo | 30 |APHA23Y edition; 4500-NO, D: 2017
7 \Fecal colifo MPN/"} Less than <18 I T _ -
mn oml | 100 8 |APHA 23" edition (9221 E): 2017 B
L INFERENCE ]Conforms to prescribed standards |
I Note: 1. The above results pertain only to the sample tested. '
E 2. The report shall not be reproduced without the written approval of the laboratory.
_ 3. Samples will be stored for a period of 15 days from the date of issue of report.
] 4. MPN index per 100m] indicates <1.8 which conforms the absence of coliform bacteria.
{ ) o)
_ ; M
Qarar > v s\ A
. Authorized Signatory (Biological) Authorized Sign ‘t/ory (Chemical)
f (Radha M.N) (Dr. B.M. Srecdhara Nayaka)
: Assistant Scientific Officer Scientific Officer
t' --End.-
: Execut
(WWM-sTP

. ghatta Vajle :
BWSSB Shimshg Bhavan, 46th Cr};ss

8th Block Jayanagar Bangalore-SSOO&é



ANNBETURE —F6  Feb 1Y

Karnataka State Pollution Control Board
ENVIRONMENTAL OFFICER, BANGALORE (,‘IVI‘Y;hf‘IAS:l' 7ONT
“Nisarga Bhavana™, 3 Floor, Thimmainh Road, 7" D Cross,

Opp Pushpanjali Theatre, l'hmgr:\lnrc.S(y()(H().

Phone Number: 23224830

14 Z; 3 b )d

B oy g i ' )2 > -k o
e, POB BULA4072023-24//1 ] Date ;
. f .3 &% § .7 ¢F
- o DIseA. YD
o sutive Eneineer The Fxecutive Engineer, BWSSBH
Lhe Exeet ve B1S " M/s. 4 MLD Cireen Plant,
S \XIM;\ }n Vallev. 46% Cross | Cubbon Park, Bengaluru-360001
Chalagnalia ¥ aiitb-

Javanagar. Shimsha Bhavan,
l%éng;t%uw-S(iOQ? 0

%‘

Sir.

euh - Pavment of analysis charges of samples collected for analysis on 02.01.2024- Reg.
« i . £ R -

bior - 1 Govt. Order No. 960 dated: 26.06.2002
P > Board Office Memorandum No. 2717 dated: 23.08.2002 ) o
3. This office analysis demand invoice No, 106, 111,120,123, 136,143, 14.4. 143, 162,164,
h 171.180.185,191,197,208, 227, 114, 28, 35, 50, 62, 78, 113, 135 & {40 d. 12.0‘%2(}324
01.02.2022, 02.03.2022 06.04.2022, 17.05.2022, 13062022,
02.08.2022,05.12.2022,06.01.2023,  23.01.2023, 07.03.2023, 24.04.2023, 19.05. 2025,
21.06.2023. 11.07.2023, 02.08.2023 12.09.2023, 13.10.2023, 29.11.2023. 27122023 &
08.01.2024

4. Inspection of your unit by Officer of this Office on 02.01.2024

e ok ok

Vith reference to the above subject, it is to be informed that, your unit was inspected vide ref (41 o verit
compliance to the Consent Condition issued under the Provisions of the W
wspection samples of Treated Sewage
Laboratory,

A} the
ater Act. During the time ot

H

/trade/combined effluent/s were collected for analvsis at Board™s

As per the analysis report, the treated domestic/ Trade/combined effluent is conforming to the swun
1pulaied by the Board. However you

scientificaily so that the parameters mee

Further. vou have bee

Jdards
are informed to take all necessary steps to operate the treaiment piunt
t the stipulated standards at all point of time.

n called upon to pay the arrears

(invoice] o analysis fees of Rs.1,95,136/- vide this office letrer
aix’: o1ce) cited under ref (3), but till today you have not paid the same.
aiore

Also the analysis charges of

i sample of Rs. 6850 + 1234 (SG /- is required to pay.

In view

of the s . . . .
current anatluf'flb;)v" you are required to pay total analysis fee of Rs.2,03,220/- (including arrears &
You can Comi;zltst;: narges, iI‘he analysis report will be made available to you after receipt of analvsis charges.
hours, ¢ undersigned or officials of this office for any clarification in this regard during the oftfice

ST-9% + CGST - 9%) = Rs.8,084

Note : The wyger ANALYSIS FEE,

of Envipg, S AMOUNT shall be transferre

imental Off Seitgd ol o ' d through NEFT/RTGS to the Account
BASAVES W A ftl_‘cer, KSPCB, BANGALORE, ACCOUNT NO. 510101003187348, UNION BANK,
remitt«u,& N iARI\'A(XAR BRANCH, BANGALORE

“HLeto be

- = 560010, IFSC CODE — UBIN0906042, Copy of
submitted to this officp without fail.

\ou'.‘»t;‘utlltcﬁ_\.‘ f}\‘ ; };‘1‘”‘%
o W
' W Environheptal Officer(l/c)
(WWM-STPYfChal aghatta alley, Bengakiru City East
EWESB Shimsha Bhavan, 46th Cross. '
Bih Block Jayanasgar Bangalore-560082
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KARNATAKA STATE POLLUTION CONITROL BOARD HRRT O e I R 7
CENTRAL ENVIRON MENTAL LABORATORY “;"; i’((‘ 1 '[’"

PN el € Vorteys

Shivanavar, Beagabsr

5487 MoEF RECOGNISED ENVIRONMENTAL LABORATORY
v ISOAEC 17025:2017 sccredited Testing Lahoratory by NABI. vide Certificate Number TC.S487
ISO 9001:2015 and ISO 45001:2018 CERTIFIED LABORATORY

ANALYSIS REPORT (ACC REDITED PARAM ETERS)

Date: 22.02.2024
T . BWSSB STP (4.0 MLD) capacity), ip' .
JAME OF THE STP: Cubbon Park, Bengaluru. e
T lrcTEDBY . |STMM. Ameenulla Baig. EO(/¢) | DATE OF COMMENCEMENT OF |
SAMILE COLLECTED BY S 1p0y: Bug, City East ; TEST : 02.02,2024
W e DATE OF COMPLETION OF TEST
3ATE OF COLLECTION 02.02.2024 . 06.07.2024 %
SATE OF RECEIPT : 02.02.2024 SAMPLE REPORT NO: WW-2708 |
PR ICULARS: Treated sewage sample SAMPLE NO : WW-2708 s
?i ! Parameters Unit Standard Result Test Method !
Np = — 1
1 pH - 6.5 - 9.0 7.2 IS 3025 (Part 11): 2022
~ |Hiochemical Oxygen Demand Not more - R . a
~ |« 27+C for 3 days mg/L than 10 3.0 18 3025 (Part 44): 20}9
3 |Chemical Oxvgen Demand mg/L Ifﬁi?;’g“ 32 IS 3025 (Part 58) :2017
L otal e A ] INotmoge_______ o I
fotal Suspende 3
..._,:I uixfdfd_s_o_hds | mg/L than 20 - 6.0 IS 3025 (Part 17): 2012 |
5 | Avmonical Nitromen ac Not more . |
L mome f“_‘r_f)f_st_n_ab_ N | met | than 5 LO - |IS3025(Part 34): 2019 ;;
Total Nippue : Not more T - o |
b e - mg/L than 10 4.0 APHA 23" edition; 4500-NO5-D: 201 7_f
' [Fecal coliform, MPN/ | Less than | - . ]
_J ! od .e
— - 100ml 100 23 APHA 23" edition (9221 E): 2017 }
_--_'_____‘—"____——-———__-—-— -

IN_FI-: SN A —_— —
o RENCE Conforms to prescribed standards |
el the above rec =il |

results pertain only (o the sample tested. ———— ——

€ written approval of the laboratory.

N ¢ date of issue of report.
§) : [\
- Kadia, M‘f':’_ AW \
Uthorizeq gjor s D \\' (VAN
- olgnato i ics = . NI
(Radh. ry (Blologlcal) Authorized Sighatsry (Chemical)
) adha M.N) thars
Assigt, . 1. Sreedhara Nayak;
Sistan¢ Scientifie Officer (Dr. B.M. Sreedhara Nayaka)

Scientific Officer
-—-End of R p()rt-~_l_

i_xecutive _
(WWM-STP) C afghatta Valley,
BWSSB Shimsha Bhavan, 46th Cross.
gth Blagk Jayanagar Bangalore-560082



2/ __ 26

w

Karnataka State Pollution Control Board
ENVIRONMENTAL OFFICER, BANGALORE CITY EAST ZONE
“Nisarga Bhavana”, 39 Floor, Thimmaiah Road, 7" D Cross,

Opp Pushpanjali Theatre, Bangalore.560010.

Phone Number: 23224830

L 3 MAk 00
o e F.
DiDEFAICHED

No. PCB;’BCEMO/ZOZBQ&%\ ] (;13) Date:

. The Executive Engineer | The Executive Engineer, BWSSB
 WWM-STP . M/s. 4 ML Green Plant,

| Chalaghatta Valley. 46" Cross. | Cubbon Park. Bengaluru-560001

| Javanagar. Shimsha Bhavan,
! Bcnaaluru—S 60070 » -

S
Sub payment of analysis charges of samples collected for analysis on 02.02.2024- Reg.
el _Govt. Order No. 960 dated: 26.06.2002

Board Office Memorandum No. 2717 dated: 23.08.2002
This office analysis demand invoice No, 106, 111,120,123, 136,143, 144, 145, 162.164.

171.180,185,191,197,208, 227, 114, 28. 35. 50, 62, 78, 113, 135,140 & 157 dt. 12.01.2022.
01.02.2022, 02.03.2022 06.04.2022, 17.05.2022, 13.06.2022.
02.08.2022,05.12.2022,06.01.2023,  23.01.2023, 07.03.2023, 24.04.2023, 19.05.2023.
21.06.2023, 11.07.2023, 02.08.2023  12.09.2023, 13.10.2023, 29.11.2023, 27.12.2023
08.01.2024 & 14.02.2024

4. Inspection of your unit by Officer of this Office on 02.02.2024

[E2 2 IS e

* %k
With reference to the above subject, it is to be informed that, your unit was inspected vide ref (4) to verity the
compliance to the Consent Condition issued under the Provisions of the Water Act. During the tme of
inspection samples of Treated Sewage /trade’combined eftluent/s were collected for analysis at Board's

Laboratory.
As per the analysis report, the treated domestic/ Trade/combined effluent is conforming to the standurds

‘ itipulaied by the Board. However you are informed to take all necessary steps to operate the treatment plant
scientifically so that the parameters meet the stipulated standards at all point of time.

}’t U‘"‘hf’"- you have been called upon to pay the arrears analysis fees of Rs.2,03,220/- vide this office letter
(mvmcc:) cited under ref (3), but till today you have not paid the same. Also the analysis charges ol
aforesaid sample of Rs. 6850 + 1234 (SGST - 9% + CGST - 9%) = Rs.8,084/- is required to pay.

{n view of the. above, you are required to pay total analysis fee of Rs.2,11,304/- (including arrears &
L}lrrent analysis charges. The analysis report will be made available to you after receipt of analysis charges.
; :\:lrgcan contact the undersigned or officials of this office for any clarification in this regard during the o ffice
Note : The water ANALYSIS FEES AMOUNT shall be transferred through NEFT/RTGS to the Account
of EnVlf'Onlllental Officer, KSPCB, BANGALORE, ACCOUNT NO. 510101003187348, UNION BANK,
BASAVESHWARNAGAR BRANCH, BANGALORE - 560010, IFSC CODE - UBIN(906042. Copy of

remittance to be submitted to this office without fail.
Yours faithfully,

(ﬁg &%&$§§§

N
Environmeiital Officer(l/c)
Bengaluru City East

Executi
(WWM-STP) gRayfh

BW ) ghatta alley,
- B?OSNB( Shimsha Bhavan, 46th Crise. t
 Jayanagar Ba”Qafore-SﬁoOgé
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= RARNATAKA STATE POLLL TION CONTROT BOARD :
g CENTRAL ENVIRONMENTAL LABORATORY Ly
e MoFF RECOGNSED ENVIRONMENT AL 1 ABOR ATOURY N

QO TEC 17028001 aceredited Testing Laboratary by NARL vde Cernficate Number LA A
TSO AN sod ISO 4R IMRCVRTIFIVR T ABORA TORY

ANALYSIS REPORT (ACCREDITED PARAMETERS)

Date: 14.02.2024

BWSSB STP (4.0 MLD capacit).

SAVPLE COLLECTED Ry . |51 MAL Ameenulla Baig. DEO DATE OF CONMINCEVEN Tor
SAMPLECOLLECTED BY: 111 Bng. City East TEST:0603.004
I . e ' DATE OF COMPLETICN OF v |
DATE OF COLLECTION : 05.03.2024 - 14.03.204 B
DATE OF RECEIPT : 06.03.2024 'SAMPLE REPORT NO: WW-3084
i
_XTICULARS: Treated sewage sample 'SAMPLE NO : WWV-3084
Parameters Unit f Standard E Result Test Method
~H - | 6590 76 1S3025 (Part 11): 202>
Biochemical Oxveen Demund | | Not nxorr-— - T 3 T
e o 3d 0 S 302 : Nt
- 27°C for 3 davs mg'l | than 10 | 0 IS 3025 (Part 441 201¢
| B et R -
 Chemical Oxgen Demand | gl % ’:}‘j‘u‘l":’; 32 IS 3025 (Part 58) 201
e . | Not more e -
‘Tota] Suspended Solids mg/L | 1than 0 | 4.0 IS 3025 (Part 17): 2017
< | N Not more | - o o
‘Ammonical Nitrogen as N mg/L zh;: 5“ | 05 1S 3025(Part 34): 2019
Total Nitrogp Notmore | | PHA 22 s e o A i
Fecal coliform MPN/ | Less than I <10 \Enzyme Substrate Test: KSPCB-
100m! 100 | —|CEL'MTLFC.01: 2023
INFERENCE Conforms 1o prescribed standards

#: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the w ritten approy
3. Samples will be stored for a period of 15 days from the date o
4. MPN index per 100ml indicates <1.0 which conforms the

Authorized Signatory (Biological)
(Radha MLN)
Assistant Scientific Officer

(NWM-3TP)

g
BWsSsg Shimsha Bhavan
th B '

———e

al of the laboratory,
fissue of report.

absence of coliform bacteria.

N VL

Authorized Signatory {¢ icntical)
(Dr. B.MTSreedhara Nayaka)
Scientific Officer

46th Cross,

osk Jayanagar Bangalore-560082



